(e) if so, the details thereof and the response of Home Ministry thereto?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI GURUDAS KAMAT):
(a) to (c) The deployment of Central Para-Military forces in the Kashmir Valley is a subject of
continuous appraisal and review. The force levels are maintained in order to meet the requirements of
the State Government for the maintenance of law and order. It has been the endeavour of the
Government to reduce CPMF deployment in a graded manner thereby entrusting more and more
responsibility on the State force for the maintenance of law and order. While 10 battalions of CPMFs
were withdrawn from the valley during 2009, further withdrawals are being considered and examined
as the situation in the valley is improving and the State Police is acquiring better capabilities and
higher numbers of personnel as a result of the capacity building efforts of the Government. All
adjustments in the strength of Central Para-Military Force in J&K are made after careful
consideration of all factors, view points and the ground situations. Force levels in the Kashmir valley

are maintained in close consultation with the State Government.
(d)and (e) In view of (a) to (c) above, does not arise.
Rape cases
1256. DR. PRABHA THAKUR: Will the Minister of HOME AFFAIRS be pleased to state:

(a) the State-wise, year-wise details where maximum number of rape cases have taken

place during the last three years; and

(b) the year-wise details of number of cases of rape and sexual harassment in Uttar
Pradesh during the last three years and the number of such cases whereby the accused have been

convicted ?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI GURUDAS KAMAT):
(a) and (b) As per information provided by National Crime Records Bureau (NCRB), the maximum
number of rape cases have been reported from Madhya Pradesh during 2007, 2008 and 2009.
State/UT-wise details including Uttar Pradesh of cases registered, cases chargesheeted, cases
convicted, persons arrested, persons chargesheeted and persons convicted under rape and sexual

harassment is given in the enclosed Statement-I & Il respectively.
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Statement-/

Details of Cases Registered (CR), Cases Chargesheeted (CS), Cases Convicted (CV), Persons Arrested (PAR), Persons
Chargesheeted (PCS) & Persons Convicted under Rape during 2007-2009

S.No. State 2007 2008 2009

CR CS Cv PAR PCS PCV CR Cs Cv PAR PCS PCV CR CS CVv  PAR PCS PCV

1 2 3 4 5 6 7 8 9 10 n 12 13 14 15 16 17 18 19 20
1 Andhra Pradesh 1070 1066 128 1436 1467 199 1257 1083 100 1631 1526 244 1188 965 118 1487 1302 182
2 Arunachal Pradesh 48 29 5 57 37 7 42 22 1 37 28 2 59 46 3 60 51 3

3 Assam 1437 904 191 1477 965 180 1438 988 94 1445 967 201 1631 1004 128 1644 1040 235
4 Bihar 1866 1103 167 1816 1446 212 1302 921 168 1464 1323 221 820 763 178 1086 1043 237
5 Chhattisgarh 982 939 162 146 1126 238 978 922 206 1108 1059 207 976 982 219 1128 1117 243
6 Goa 20 15 1 25 16 1 30 21 6 Y| 20 16 47 24 7 56 M 7

7 Gujarat 316 289 50 503 479 59 374 328 48 529 535 75 433 377 133 610 597 44
8 Haryana 488 432 14 607 616 180 631 508 128 849 801 175 603 525 125 848 832 230

9 Himachal Pradesh 159 105 14 197 156 19 157 115 29 182 176 48 183 1761 29 250 260 40

10 Jammu & Kashmir 288 238 8 331 318 7 219 142 10 234 236 17 237 196 12 303 301 12
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1 2 3 4 5 6 7 8 9 10 1" 12 13 14 15 16 17 18 19 20
1 Jharkhand 855 692 318 886 832 206 791 768 136 802 761 %2 719 687 294 765 764 341
12 Karnataka 436 364 59 56 514 59 446 412 45 642 581 53 509 401 33 595 567 48
13 Kerala 512 546 74 555 655 88 568 467 38 623 557 45 568 615 53 694 751 57
14 Madhya Pradesh 3010 2898 688 4131 4132 1133 2937 2791 839 3875 3847 1357 2998 2951 562 4243 4221 854
15 Maharashtra 1451 1404 151 2097 2026 178 1558 1449 160 2206 2056 219 1483 1433 182 2075 2076 225
16 Manipur 20 2 0 12 2 0 38 6 0 19 6 0 31 5 0 22 7 0

17 Meghalaya 82 32 8 76 34 17 88 1 1" 82 57 n 112 67 110 96 7 7

18 Mizoram 83 78 28 87 95 32 77 69 85 94 81 92 83 86 58 81 "7 53
19 Nagaland 13 12 26 15 15 31 19 18 13 27 20 15 22 25 10 27 29 16
20 Orissa 939 784 175 1026 1000 181 1113 883 159 1045 1065 212 1023 834 146 1119 1100 183
21 Punjab 519 392 76 709 518 121 517 442 149 663 589 224 511 440 158 681 631 234
22 Rajasthan 1238 854 236 1201 1205 300 1355 8567 232 1211 1206 273 1519 967 221 1388 1387 296
23 Sikkim 24 19 0 30 21 0 20 20 5 24 20 5 18 19 5 19 19 5

24 Tamil Nadu 523 434 87 615 591 131 573 466 109 740 883 113 8596 515 91 776 776 M
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26

27

28

29

30

31

32

33

34

35

Tripura

Uttar Pradesh
Uttarakhand
West Bengal
Total State
A&N Islands
Chandigarh
D&N Haveli
Daman & Diu
Delhi UT
Lakshadweep

Puducherry

165

2283

171

2409

24581

3

24

731

1

14

161

1980

156

2433

22996 4772

3

25

12

204

1871

87

2263

20953

12

20

Total UT

782

708

514

Total All India

25363 23704 5022

21467

Source: Crime in India

Note: Information on disposal by police and courts includes the information on pending cases from previous years also.
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Statement-1/

Details of Cases Registered (CR), Cases Chargesheeted (CS), Cases Convicted (CV), Persons Arrested (PAR),
Persons Chargesheeted (PCS) & Persons Convicted under Sexual Harassment during 2007-2009

S.No. State 2007 2008 2009

CR CS Cv PAR PCS PCV CR Cs Cv PAR PCS PCV CR CS CVv  PAR PCS PCV

1 2 3 4 5 6 7 8 9 10 n 12 13 14 15 16 17 18 19 20
1 Andhra Pradesh 3316 2785 917 3614 3664 964 3551 2945 569 3240 3260 636 3520 3103 613 4178 3848 681
2 Arunachal Pradesh 1 2 0 5 6 0 1 1 0 1 1 0 6 2 0 2 2 0
3 Assam 10 7 2 16 7 2 2 2 0 2 2 0 10 5 7 15 7 3
4 Bihar 12 1 2 19 18 2 21 12 3 30 28 3 12 14 0 16 20 0
5 Chhattisgarh m 106 26 129 130 30 125 123 27 166 162 40 152 140 26 235 233 56
6 Goa 7 6 1 6 8 1 12 8 0 12 8 0 10 7 0 10 7 0
7 Gujarat 120 96 M 179 157 9 122 120 5 161 181 12 14 107 14 188 190 22
8 Haryana 409 394 229 576 575 269 605 567 381 731 716 451 605 583 358 717 717 396
9 Himachal Pradesh 33 9 1 12 8 1 M 36 5 55 45 8 37 37 1 40 51 1

10 Jammu & Kashmir 353 352 83 465 466 17 296 284 69 401 400 96 371 365 99 512 5N 14
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20

21

22

23

24

25

26

Jharkhand
Karnataka
Kerala
Madhya Pradesh
Maharashtra
Manipur
Meghalaya
Mizoram
Nagaland
Orissa
Punjab
Rajasthan
Sikkim

Tamil Nadu
Tripura

Uttar Pradesh

28

262

780

1039

241

48

28

875

2882

14

32

232

772

964

218

48

19

790

2864

100

13

263

31

14

16

14

302

1649

23

44

281

1104

1291

317

59

34

931

4149

24

40

284

1104

1242

315

62

34

921

4124

455

33

24

21

15

333

2301

23

44

258

758

1091

282

49

19

974

3374

il

244

739

998

258

29

856

3318

10

35

290

70

17

18

14

317

2

2130

63

38

302

958

1352

352

1245

8

55 1
1 10
293 46
956 452
1351 76
0 0
1 0
0 0
0 2
356 28
37 22
15 24
0 0
1101 379
6 0

4958 4876 3179

83 36
64 30
395 361
728 848
1099 1021
2 0
1 2
1 1
0 0
210 199
33 34
24 21
0 0
501 519
5 5
2524 2475

1

58

221

22

296

0

1838

38

40

456

1047

1337

297

50

24

568

10

3878

35

39

445

1042

12751

290

40

24

651

3807

68

285

23

371

2734

169



1 2 3 4 5 6 7 8 9 10 1" 12 13 14 15 16 17 18 19 20
27 Uttarakhand 63 58 50 128 123 62 306 289 72 459 443 250 249 259 98 419 431 254
28 West Bengal 99 64 17 118 98 26 94 70 20 156 125 23 108 91 24 120 102 26
Total State 10738 9848 3651 13505 13405 4690 12057 10972 4056 14767 14459 5738 10864 10265 3721 14200 13775 5103
29 A&N lIslands 2 0 0 0 0 0 3 2 0 4 2 0 7 4 0 8 4 0
30 Chandigarh 1 6 0 15 10 0 2 5 6 3 7 6 2 1 4 6 1 6
31 D&N Haveli 0 0 0 0 0 0 0 0 0 0 0 0 1 0 0 0 0 0
32 Daman & Diu 0 0 0 0 0 0 1 0 0 0 0 0 1 2 0 1 1 0
33 Delhi UT 167 123 44 181 179 48 130 131 57 141 163 68 118 92 53 132 151 68
34 Lakshadweep 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0 0
35 Puducherry 32 31 13 52 52 23 21 20 9 28 28 1 16 13 6 21 21 9
Total UT 212 160 57 248 241 71 157 168 72 176 200 85 145 112 63 168 178 83
Total All India 10950 10008 3708 13753 13646 4761 12214 11130 4128 14943 14659 5823 11009 10377 3784 14368 13953 5186

Source: Crime in India

Note: Information on disposal by police and courts includes the information on pending cases from previous years also.
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